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COMMON ORDER

1. The Learned Representatives of both the sides are present.

2. The Learned Representative of the petitioner is seeking adjournment.
3. Adiourned to 12.04.2018 at 2.30 pM for Final Hearing. ---,. sd/- .sar_-lr\
Bhaskara i"ntur" Mohrn ffiinr.*"J
M-ember (Judicial) Member (Judi€ial)
06.02.2018.


